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handled In Government god.ow.ns .is 
given below:-

Year Quantity Quantity Am.ount 
of auctioned oflo .. 

wheat (Metric sUBtained. 
d&!Daged tonne.) for 

IJ1 quantity 
~odowna llCutioned 
M,etric (RI.) 

tonnea) 

1p/i1-62 • 1>439 1,351 4>39,600 

1p/i2-63 • 1>411 337 1,08,532 

CI'IIBIIIDc 01 C~ 
1180. Shrl 1[. N. Ttw...,.: Will the 

Minister of Food and Aplnlture be 
pleased to state: 

(a) whether it is a fact that Gov-
ernment are contemplating tf>. ask the 
Sugar MUls of Uttar Pradesh- and 
Bihar to start crushing cane from 
October, 1964; BlId 

(·b) if so, the ,tepa taken by Gov-
ernment In this behalf? 

The Depaty MiDIBter In &he MIDIs-
&r7 of Food and Aa'rlculture (Shrl 
D. B. Chavaa): (a) and (b). The 
matter is under consideration and a 
decision will be taken very shortly. 

Prlca 01 'Wheat m PaDJab 
1191. Shrl D. ~. Nalk: Will the 

Minister of Food IUI4 Aa'rlcaUlllre be 
pleased to state: 

(a) whether it is a fact that on 
account of wheat zones the price of 
wheat has gone down considerably In 
PunJab; and' 

(b) the prevaUing price of wheat 
In Punjab cpmpared to that prevail-
Ing in the States of Msharashtra and 
GujaraU 

The D!!Plltr Mlalster Ia the MI-
Dlstry 01 Food aad Aa'rlcultare 
(Shrl D. B. Cbuaa): (a) Wheat prices 
recorded 'a decline in PunJab after the 
formation of wheat zones, but since 
July, the prices haft apinst started 
rising. 

(b) At the end of Auguat, the price 
of Dara wheat in !Carnal (Punjab). 
was Rs. 48.00 per quintal. The price 
of Bansi wheat at Amravati (Maha-
rashtra) was Rs. 96.50 per quintal. 
The price of Red wheat In Dhan-
duka (Gujarat) was Rs. 52.60 per 
quintal. It may, however, be men-
tioned that large quantities of cheap 
imported wheat are supplied to Maha~ 
rashtrB and Gujllrat at the price of 
Rs. 37'51 per quintal Against the 
total marke1laoble surplus of indige-
nous wheat of a little over one lakh 
tons for the whole year in Maha-
ralhtra, 6.36 lakh tons of importal 
wheat was supplied to Maharashtra 
during the :llrat eillht months of thlt 
year. ,Aaainst the marketable BUr-
plus of less thlln one lakh tons of In-
digenous wheat, Gujarat has been 
supplied 2.63 lakh tons of imported 
whea~ 

Deve10pmellt of FIsheries 

1192. Shrl D. B. Baju: Will tbe 
Minister of Food aDd Apiculture bit 
pleased to state: 

(a) the amount allotted to Andhra 
Pradesh during 1963-M for the deve-
lopment of ftsheries; and 

(b) the details of -various develop-
ment scheme. chalked out for the 
purpose? 

The Deput,. MiDIBter ID the M~ 
.,. of Food aDd Aa'rlcaltare (Shd 
D. B. CbavlIIl): (a) During 1963-61, 
a sum of Rs. 5 lakhs was advanced u 
loan to the Government of Andhra 
Pradesh under the Centrally .ponsar-
ad scheme of "Loans to Fisheries C0-
operatives". Central assistanlle 
amounting to Rs.· 4.30 lakhs under 
'Loan' and Rs. 2.74 lakhs under 
'Grant' was also made available ·to 
the State Government under the pat-
tern of Central assistance envisaged 
for State PlIIn Scbemes. 

(b) The schemes taken up by the 
Government of Andhra Pradesh dur-
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Inll 1963-64 in conneetlon with deve-
lopment of fisheries related to-

(1) Mechanisation of fishing crafts. 
(2) Fish Seed Production and 

distribution. 
(3) Fish ifarms and exploitation 

of reservoirs, lakes etc. 
(4) Landing and berthine facili-

ties. 
(5)SUPPly of fisheries requisites. 
(6) Training and stB1f. 
(7) lee and Cold Storage Plants 

and fish markets. . 
(8) Expanded and applied nutri-

tion programmes; and 
(9) Other minor programmes. 

NatiODal Bi&"hwaYl 

593. Shri Basappa: Will the Minis-
ter of TraDIIport be pleased to state: 

(a) whether Government of Mysore 
have proposed to the Centre for up-
grading the BangaJore-Mangalore 
road via My.ore and Dharwar-Gova 
Road and iBanglalore-Turnjur-Manaa-
lore Road as National Highways; and 

(b) if so. the decision taken by 
Government in the matter? 

The MinIster of TraDsport (Silri 
RaJ Baha4ur): (a) and (b). A propo-
881 for the declaration of the road 
from Dharwar In the Mysore State to 
Panjirn in Goa as a National Highway 
Was received from the Government of 
MysoPe some time back and is under 
consideration. For the inclusion of 
the Bangalore:Mysore-Mangalore and 
the Bangalore-Turnkur (Tumjur is a 
prinfing error) Mangalore roads in 
the National Highway System, various 
proposals have been made by the 
State Government from time to time. 
It has. however. not been possible to 
accept them because' no provision 
exists in the Third Five-Year Plan 
for the expansion of the existing 
National Highway System.. But so far 
as the Bangalore-Tumkur-Mangalore 
road is concerned. the Bangalore-
'l'umkur section Is already a part of 
an existIng National Highway (N.H. 

No.4), and with reaard to the re-
maininll road grants-in-aid allregal-
ina RI. 1.04 crores have been made 
to meet 50 per cent of the cost of the 
following development works on 8 
part of the road to facilitate the 
transport of iron ore: 

(a) Widening of the 
Ban,sandra:" H 8ssan-
Mangolore road to 
two-lane carriage-

Grant-in-
Aid 

(Rs.luhs) 

way 79'00 

(b) Construction of a 
new link road from 
Pane-MangBlore to 
Mang_Iore 2~'OO 

104'00 

Indo-Japao Pact on Toart.u 

{ 
Shri Buappa: 

594. SlIrlmati Savitrl NIpm: 
Shri M. L. Dwlvedl: 

L Shri S. C. Samanta: 

Will the Minister of Tr_rt ~ 
pleased to lItate: 

(a) whether there Is 
agreement between India 
for the improvement of 
both the countriea; and 

any recent 
and Japan 
Tourism in 

(b) if so, the broad features there-
of? 

The MID1Iter of TraDsport (Shri 
RaJ BaJuuIur): (a) Yes. Sir. It has 
heen agreed in principle betweeD 
India and Japan to promote joint 
tourist programmes by which inter-
national tourists visiting either coun-
try will ~ encouraled to visit the 
other. 

(b) The details of the programme 
are ~!ng worked out. 




